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Commercial Complex(BDA)
Indiranagar
Bangalore - 560 838
Dated 34 '
15 FEB 1989
APPLICATION NO (8) 947 / 88(F)
W.R, NO (S) | | /
Applicant (=) | , Respondent (s)
Shri S, Nanjaish V/s The Station Director, AIR, Sangalere & 4 Ors
To ' '

1. Shri 8, Nanjaish S. ::::.:0 Basavaish

Ne. 14, Ist Cress | .
Dattatraya Extsnsien : ::; ;P:::a";::

Kempegewda Negar N

Bangalers - $60 019 Ssngalers - 5650 001

2. Sat B.X, Harshslaths 6. ::::r:. Eswaraish
Mvesate
C/e Shri A.V. Srinivas A1l India Redie

Rej Bhavan Resd

Advosate Bangalers - 560 001

Ne. 137 (Upstairs)
Gandhi Bazar, Basavansgudi

Bangelere ~ 560 004 77 Shri M. Sharire

Deftry

All India Redie
Rej Bhavan Read
Sangalers ~ 550 001

3. The Statien Dirscter
All Indim Radie
Raj Bhavan Read

Sangalere -~ 560 001 8. Shri Mm.S. Padmarsjaish

Central Gevt. Stng Ceunsel
High Ceurt Building
Bangalere - 550 001

4., The Dirsgter Generel
All Indis Radis
Aksshavani Bhavan
New Delhi « 190 OO1

‘subject :+ SENDING COPIES OF ORDER SASSED 8Y THE BENCH

Please find enclssed hsrewith a copy of ORDER/SBGY / RBERGMNOCBOER
passed by t84s Tribunal in the above said application(3d on 13-2-89 .
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A.lo. 941/aa(r)
v/s

The

Stltlm Dmot.r' .x"' m.l.r. ‘ 0!‘.
A5, Padmarsjeieh ,

Otfice Notes

. Orders of Tribunal

“JRUE COPY

‘%‘va REGISTRAR "(IPLYIs/5 |

CANTRAL ADMINISTRATIVE TRIBUNAL
BANGALQRE

KSB/LHAR ¢ 13.2,89 ———

" Applicant by Smt.B.N.
Harshlathe. Respondents by
Shri H.S.Padnarajaiah.

Smt.Harohlathn files a memo

praying for permission to uithdrw
this application leaving open all
éontentione and reserving libex;ty

| to file a fresh application in the

svent of annulmmt of the original

" order, -

. Permission c_wght for s
grintod’.l Agipli.eitim ie dismissed
No Co&ly, '

as withdrewn,

> Sd\-'- - &l“
(K5 PUTTASWAMY ) (L.n.;;. -
VICE cnnmmm;‘? memper( 8) 2>



